
CORRECTION OF NAME 
 

 I, Babita Kumari w/o Sh. Pankaj Sharma, r/o Vill. Balokhar, P.O Town Bharari, Tehsil 
Bhoranj, Distt. Hamirpur (H.P.) declare that in birth certificate of my minor daughter her name, my 
name & my husband's names are wrongly entered as Pranavi, Babita & Pankaj respectively. 
Whereas, correct name of my daughter is Pranavi Sharma, my correct name is Babita Kumari & my 
husband's correct name is Pankaj Sharma. All concerned please note. 
 

BABITA KUMARI  
w/o Sh. Pankaj Sharma, 

 r/o Vill. Balokhar, P.O Town Bharari,  
Tehsil Bhoranj, Distt. Hamirpur (H.P.). 

 
____________ 

 
CHANGE OF NAME 

 
 I, Thir Bahadur s/o Sh. Dhirgha Bahadur, r/o Vill. Kunalag, Post Office & Tehsil Sarkaghat, 
Distt. Mandi (H.P.) declare that I have changed my minor son's name from Harish Kumar to 
Harish. He shall be known as Harish for all purposes in future. All concerned please note. 
 

THIR BAHADUR  
s/o Sh. Dhirgha Bahadur,  

r/o Vill. Kunalag,  
Post Office & Tehsil Sarkaghat,  

Distt. Mandi (H.P.). 
___________ 

 
CHANGE OF NAME 

 
 I, Rattan Chand s/o Sh. Sunder Lal, r/o Vill. Damsehra, P.O. Ropari, Teh. Sarkaghat, Distt. 
Mandi (H.P.) declare that I have changed my name from Rattan Lal to Rattan Chand for all 
purposes in future. Please note. 
 

RATTAN CHAND 
 s/o Sh. Sunder Lal,  

r/o Vill. Damsehra, P.O. Ropari, 
Teh. Sarkaghat, Distt. Mandi (H.P.). 

_________ 

CORRECTION OF NAME 
 

 I, Kako w/o Sh. Bhindro, r/o Village Priyungal, P.O. Palwin, Tehsil & Distt. Chamba (H.P.) 
-176 314 declare that in my Aadhar Card bearing No. 9719 7791 3970, my name is wrongly 
entered as Kaka. Whereas, my correct name is Kako. I shall be known as Kako for all purposes in 
future. All concerned please note. 
 

KAKO  
w/o Sh. Bhindro,  

r/o Village Priyungal, P.O. Palwin,  
Tehsil & Distt. Chamba (H.P.) -176 314. 



CORRECTION OF NAME 
 

 I, Pritam Chand s/o Sh. Mankh Ram, r/o Village Satnala, Tehsil Bharmour, Ulansa (126), 
District Chamba (H.P.) declare that in Aadhar Card of my minor son bearing No. 2023 7609 4811, 
his name is wrongly entered as Akshit Sharma. Whereas, his correct name is Akshat Sharma. He 
shall be known as Akshat Sharma for all purposes in future. All concerned please may note. 
 

PRITAM CHAND 
 s/o Sh. Mankh Ram, 
 r/o Village Satnala,  

Tehsil Bharmour, Ulansa (126), 
 District Chamba (H.P.). 

__________ 
 

CORRECTION OF NAME 
 

 I, Vinod Kumar s/o Sh. Dharam Chand, r/o Ward No. 5, Village Sikhanu, P.O Bharari, 
Tehsil Bhattiyat, Distt. Chamba (H.P.) declare that in Aadhar Card of my minor son bearing No. 
6319 3298 9838, his name is wrongly entered as Nitan. Whereas, his correct name is Nitin. He shall 
be known as Nitin for all purposes in future. All concerned please note. 
 

VINOD KUMAR  
s/o Sh. Dharam Chand,  

r/o Ward No. 5,  
Village Sikhanu, P.O Bharari,  

Tehsil Bhattiyat, Distt. Chamba (H.P.). 
__________ 

  
CORRECTION OF NAME 

 
 I, Jodh Singh s/o Sh. Sant Ram, r/o Sadoh (34) Baryara, Mandi, Distt. Mandi (H.P.) declare 
that my correct name is Jodh Singh and wrongly recorded in my Aadhar Card No. 5508 8844 2152, 
and PAN Card No. CIBPR5398K as Jodha Ram. All concerned note please. 
 

JODH SINGH  
s/o Sh. Sant Ram,  

r/o Sadoh (34) Baryara, Mandi, 
 Distt. Mandi (H.P.). 

__________ 
 
 

CORRECTION OF NAME 
 

 I, Ravita Devi d/o Sh. Om Saran, r/o Village Garoundi, P.O. Khundail, Tehsil & Distt. 
Chamba (H.P.)-176 311 declare that in my Aadhar Card bearing No. 9542 2284 8745, my name is 
wrongly entered as Rabu. Whereas, my correct name is Ravita Devi. I shall be known as Ravita 
Devi for all purposes in future. All concerned please note. 
 

RAVITA DEVI  
d/o Sh. Om Saran,  

r/o Village Garoundi, P.O. Khundail,  
Tehsil & Distt. Chamba (H.P.)-176 311. 



CORRECTION OF NAME 
 

 I, Satish Kumar s/o Sh. Desh Raj, r/o Bharron Bindraban, Ward No. 7, Nagar Nigam 
Palampur, Bharron, P.O. Bindravan, Tehsil Palampur, Distt. Kangra (H.P.) 176 061 declare that my 
son's name in his Aadhar Card have wrongly been entered as Adarsh Choudhary. Whereas, his 
correct name is Adarsh. Concerned note. 
 

SATISH KUMAR 
 s/o Sh. Desh Raj,  

r/o Bharron Bindraban,  
Ward No. 7, Nagar Nigam Palampur, Bharron, 

 P.O. Bindravan, Tehsil Palampur,  
Distt. Kangra (H.P.) 176 061. 

____________ 
 

CORRECTION OF NAME 
 

 I, Shakti Prasad s/o Sh. Tek Chand, r/o Vill. Daulang, P.O. Sundla, Tehsil Salooni, Distt. 
Chamba (H.P.) declare that in Aadhar Card of my minor daughter bearing No. 3241 4557 1779, her 
name is wrongly entered as Himajali. Whereas, her correct name is Himanjli. She shall be known 
as Himanjli for all purposes in future. All concerned please note. 
 

SHAKTI PRASAD  
s/o Sh. Tek Chand, 

 r/o Vill. Daulang, P.O. Sundla, 
 Tehsil Salooni, Distt. Chamba (H.P.). 

__________ 
 

 


